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in Orissa is quite devastating. So there should
be a full discussion and accordingly I take the
sense of the House — so far as Orissa
situation is concerned, about 180 starvation
deaths were reported and there is large — scale
migration from Kalahandi, Bolangir and
Koraput to other States. I want to take the
sense of the House — that there should be a
Short Duration Discussion on this matter and
since I have been allowed a Specail Mention,
here I would like to submit that there is serious
drought situation prevailing in Orissa. It is
alarming to note that the undivided districts
of Kalahandi, Bolangir and Koraput have
been identified by the Central Government as
starvation-death pockets. The projects re-
garding Kalahandi, Bolangir and Koraput for
Rs. 45573 crores are not seriously
implemented by the State Government.

Our hon. Prime Minister, during his last
visit to Kalhandi, has announced Rs. 50
crores towards drought relief measures. I
request the Central Government to give us
more funds to enable us to take up drought
relief measures seriously. Further, I want this
House to take a serious note of the drought
situation in our State. The House should have
a full-fledged discussion on this issue.

Thank you, Madam.

Recent Kidnapping/Assault on Indian
Diplomats in Pakistan
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SHRI PRANAB MUKHERIJEE (West
Bengal): This is in a very bad taste, Madam.
How is it of urgent importance?
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SHRI PRANAB MUKHERIJEE: This is
not an important thing for which the House
should be...

SHRI SANJAY NIRUPAM: This is very
important, Sir, because...

SHRI PRANAB MUKHERIJEE: After all,
we are also Members of this House. Why
should we listen to it? One can understand the
illtreat-ment meted out to our officials and
Members can express their views. But if
somebody makes a derogatory remark about
an Indian leader, I do't know what great
advantage we will have by repeating it on the
floor of the House.
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THE DEPUTY CHAIRMAN: It will not go

on record. What I am trying to say is that you
are a young, new, enthusiastic Member.
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I wish him all the best in the years to come
in the Parliament.
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SHRI SATISH PRADHAN
(Maharashtra) : Madam, I associate
myself with it.
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will finish the Special Mentions, then adjourn
the House for lunch.

Deaths due to Malaria and Dengue in
Haryana

SHRI S.S. SURJEWALA (Haryana):
Madam, I would like to draw the attention of
this House to a very important issue regarding
thousands of deaths on account of dengue,
malaria, viral fever and many other varieties of
fever which have occurred in the State of
Haryana in the last two-three months. Lakhs of
people are suffering due to these diseases.
Deaths are still being reported due to these
diseases. This menace has not stopped. Of
course, grave conditions prevailed in the
Mewat area of Haryana which is next door to
Delhi. This situation has become so grave as
there were heavy rains in the months of
August and September and a lot of water had
stagnated there. The State Government has
failed to undertake de-watering operations.
Due to this stagnant water, this problem has
become very widespread. Madam, in addition
to the Mewat area, there are six more districts
in the state ot Haryana which have been the
worst affected.

The State Government is not extending any
medical help and the people are still



